| TEM NO 37 REG STRAR COURT. 1 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MRS. RACHNA GUPTA

Petition(s) for Special Leave to Appeal (O No(s) . 39788/ 2013

SH VAM HAND MADE PAPER Petitioner(s)
VERSUS

THE COWM SSI ONER ALLAHABAD DI V. & ORS Respondent ( s)

(with office report)

Date : 11/03/2015 This petition was called on for hearing today.

For Petitioner(s)
M. E. C. Vidya Sagar, Adv.

For Respondent (s)
UPON hearing the counsel the Court nade the follow ng
ORDER

Fresh steps need to be taken by the Ld. Counsel for the
petitioner to effect service on respondent Nos.1l, 2 and 4.

None has ent ered appear ance for r espondent No. 3.
Vakal at nama, despite undertaki ng, has not been fil ed.

Li st again on 27.4.2015.

( RACHNA GUPTA)
Regi strar

Signature Not Verified

Digitally signed by
Rupam Dhani j a

Date: 2015.03. 14
13:05: 09 I ST
Reason:



